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of cities on the India-Pakistan border 
with Delhi are so poor that it is almost 
impossible to get through. I was told 
b7 the hon. Minister that this is caused 
b,. a great deal of theft and wire-
eutting. Ma7 I know what steps the 
~ r m  are taking to restore the 
-cOmmunication between the border 
.cities and Delhi so that no such 
1rouble occurs? 

Tile Minister of Parliamentary Affairs 
2lld Communications (Dr. Ram Sobhag 

~  It is true. We have brought 
this matter to the attention of the 
Chief Ministers there, and I have 
~  some replies also from the 
concerned Chief Ministers, and they 
are taking suitable steps. I also know 
t)lat Bikaner City is very difficult to 
get at, but we are taking steps to 
overcome the difficulties. 

Shri R. Barua: May I know whether 
1be hon. Minister is in a position to 
cover the enUre eastern region with 
the micro·wave system and, if not, bow 
loog will it take for the Government 
to cover the entire eastern region with 
this system! 

Shri L K. GujraJ : As at present, 
most of the eastern region is covered 
by the m ~r · a  system and is con-
nected with Calcutta; we are further 
extending the system to cover 1be whole 
ft!cion. 
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Shri L K. Gojral: I think the hon. 
Member is justified in his complaint 
that the telephone service is not as 
.efticiei\t as it should be. The· main 
~ l  for this is that we are unable 
t'6 ',fupply. or equip the l ~  to 
tbe standards ·as they s'houid ·be, "due 
to the paucity of funds. I am sure it 

more funds are a\*ailable, the tele-
phone service will imprcve. 
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Shri 1. K. Gujral : The bon. Member 
has asked for the list of towns; it is a 
long list; but I think most of the im-
portant towns are connected. 
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12.00 hrs. 

SHORT NoTICE QuESTION 

Postal Racket 

+" 
S.N.Q. 23. Shrimati -Tarkeshwari 

Sinha: 
Shri D. c. Sharma : 

Will the Minister of Commanlca&iou 
be pleased to state: 

(a) whether a postal racket has been 
recently unearthed in Calootta; sed 

(6> if .io, the extent of loss aui!eted 
b7 ~ public ·and Govemment aa . a 
result of the activities of the ea.u«! 
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flu Minister of PiriUwatujr Malri 
and CommaeJcelions (Dr. Baa Snbhsy 
Stagh»: (a) es, Sir.

(b) No loss to tbe overnment has 
come to light so far, as the contents 
appear to have been abstracted from 
unregistered articles  The loss suffered 
by the public, from the information of 
the contents recovered and the com
plaints received by the police, amounts 
to 9 4133 44 In bank drafts and   
In British Postal Orders  Police in
vestigations into the case are still in 
progress

8hrmsti Tsrkrshwari Sinha. This 
concerns loss of dollars, which means 
this is part if a foreign exchange 
racket  May I know how many per
sons have been suspended from the 
department and uhat action overn 
ment have taken to see that this wtire 
gangis broken up?

Dr. Korn Subhar Singh: 4 persons 
have been arrested  The PM. Cal
cutta has also asked the SPE to go 
Tnto the matter. We will keep a strict 
watch on it, so  that this miffht be 
stopped.

Shriauti Tarkeebwari Sinha  May I 
know whether, apart from tne depart
mental personnel, some of the oersons 
who have bought these drafts have 
been brought to aook and whether this 
investigation has revealed that this • 
port of a very big foreign-exchange 
racket going on*  May I know that 
measures overnment are taking to 
find out how this big transaction In 
foreign exchange takas place?
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Shri D. C. Sharma: While I congra
tulate the PM. Calcutta for unearth
ing this racket. I wish to point out that 
this kind of gangsterism is gclng on 
all over India  May I know whether 
this kind of racket will be unearthed 
and entrusted for investigation * the 
SPC not only in West Bengal, but aU. 
over  India,  so  that  this  forelgr - 
exchange racket comes to tin end very 
scon

Dr. B*1 Subhar Slagb: I agree with 
him  This has been done ia *unjab 
also  In Jullundur same persons have 
been arrested in a case similar to this

Shri Hem Barva: Is it r.ot a fact 
that this gang operating in Calcutta 1* 
part of an international gang ha%lng 
their tentaclcs in this country, it so, 
may I know what steps overnment 
have taken to see that the connect.on 
between  this  gang and  the Inter
national gang is broken?

Dr. R*a Sublug Singh: As  said
earlier, we have approached the police 
authorities snd they have arrested 
about nine employee* who have been 
suspended  Regarding the international 
gang, it is not within our competence 
to take any action but whatever possibly 
can be done at this end will be dome-
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Skri Boa Born: Sir. did he an 
gangsters or ministers?
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Mr. Speaker : The hon. Minister may 

make a note of it. 
Shri s. s. Kothari : Does the Gov-

;ernment have any departmental 
machinery to ensure that the ~al 

-employees perform their duty properly 
:and that letters, packets, registered 
letters and money orders :-re properly 
delivered? I ask this question be-
<:ause there have been reports that in 
•Calcutta some letters were throvm into 
:a pool and they were not delivered at 
all. 

Dr. Ram Subhag Singh; We are 
taking all steps to tighten the working 

~ of the department and if any complaint 
of this nature is brought to my notice 
:r shall definitely take proper action. 
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Shri K. Narayana Rao: May I know, 

Sir, how foreign exchange is involved 
in a postal racket? Is it possible that 
some foreign exchange has been smug-
gled in through ordinary ;>ost? I! such 
is the case, one can understand it. 
Then it is not merely a question of 
ordinary postal racket, there is also the 
question of violation of f r ~ ex-
change regulations involved in it. 
Therefore, I would like to kno-w what 
is the mechanism involved in this parti-
cular case? 

Dr. Ram Subhag Singh ; Actually, 
in these cases some persons from 
America and England have sent some 
money in the form of postal order, 
cheques or bank drafts along with their 
letters to their relatives ur their rr.is·· 
sionary etc. Those things were taken 
a'way by persons who are jnvolved 
!n this. 

WRITTEN ANSWERS TO QUESTIONS 
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